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THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI G. VENKAT-
SWAMY): The Provident Fund Au-
thorities have intimated as under—

(a) 115 transport cstablishments in
Madhya Pradesh region, including 15
in it~ backwaid areas have been
covered under the Emplovees’ Provi-
dent{ Funds and Family Pension Fund
Act, 1952 The Employees’ Provident
Fund Organisation is not aware of
anv coverable esiablishment which
has not been covered under the Act

{b) Does not arise.
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